
in collaboration with the Fashion Institute ' 
of Technol08Y. New York. The Institute is 
to .be registered as an antonolllUS society. 
the Memorandum of Association of which 
has been prepared aod the constitution of 

, the ,overn i nS body h,s been decided. Tbo· 
members de'signate of the governing body 
met in Delhi on 6-11·198S and approved 
the Memorandum of Association wbich has 
been filed with th~ Registr r of Sooieties 
(ot regi~tration. A draft project report 
for ' UNDP A si tance hl~ also been 
prepared and sent to th cOli)cerned 
authorities. 

Esclse Duty Pending Against Hfndustan 
Lever Ltd. and Gestetners Ltd 

982. SRRI V. SOBHANADREESWARA 
. RAO: 

SHRI MANIK REDDY : 

Wilt the Minister of FINANCE be 
pJeased. to state: 

(8) The de t'a ils of the excise duty 
pending realisation againt various units of 
tbe Hiodustan Lever Ltd. aDd the Oestet .. 
ners Ltd.; 

. (b) since when it it peoding; and 

(c) the · tim ~ by which the e«cise duty 
i,s likely to be realised from time 1 

' THE MINISTER OF STATE IN THB 
MINISTRY OF FiNANCE (SHRI 
JANARDHANA POOJARY) : (a) to (C). 
The information is being collected and will 
b ... laid on tile Table of tbe House. 

Production alid Esport of A'iumiolum 

983. SHRt V. SOBHANADREBSWARA 
RAO: Will the Mini ler of STEEL 
AND MINES be pleased to stat : 

(a) whether the country is likely . t 
emerge as a surplus producer of aluminium 
in the Seventh Five Year Plan; 

(b) the production of atu ioium during 
Sixth Five Year Plan aDd the production 
tar et (or SeveD(h Five Year PJan; 

(C) bethtr India i . already -~x~ortin 
aluminium. if 0, to wblch countrIes, 

(4) wbOllJor QovotGdJ'" t ~ yo ide4 ti 

,I. 1901 (SAK~) 'Wrllten )JruWt"" 

DOW markets for export or carried out a 
survey for diversifying use of aluminium in 
the country to ensure th t higher production 
it not wasted: and 
. 

(e) if so, tbe details tbereof and jf Dot. 
the reasons the,refor ? 

THB MlNlSTBR OF STATE IN THB 
DEPARTMENT OF MINES (SHRIMATI 
RAM DVLARI SINHA) : (a) Y s. Sir. 

(b) The production of aluminium 
duriog the Sixth Five Year Plan was a. 
under :-

Y ar 

1980·,81 

1981·82 

1982 .. 83 

1983·84 

1984·85 

(Fisures in TOnDes) 

199,018 

206.763 

308,146 

220,216 

276,492 

,The domestic production of aluminium 
durlog the Seventh Five Y ar Plan i likely 
to be as under :_ 

Year 

1985·86 280,000 

1986·87 289.000 

1987-88 393000 

1988·89 483,000 
, 

1989·90 499,000 

(c) Ye • Sit. India ha b n eltPortiOI 
small quantities ot atu iDium in tbe (orm 
of conductor, foil. po det , d o. ot 
emi·tini bed and fini bed products to om 

cC)ulltrie in the Middl ast aDd outh 
Bast A is. epal, B n lande h, SrHaD a 
and 00 occas ion to African and 
coontries al o. 

(d) an" (c). Tb cost of prOductio 
aluminiulJl fn India i. not 

JJ IUlJJiD1lU;Q e rti 



because of high cost of power and 
other input ttJaterrals in India. On the 
oth(\f hand. the pel' capita con umptjc n of 
alumini\lm in India as very Iittl (0 4 kg) a 
compared to over 20 kg i 1 th~ develop~d 

countties. Thete is a great scope for deve-
lopment and diversification in th nAw use 
of aluminium. It is hoped tha t the urplus 
po ition of alumin ium will last for 

. only a few years with the anticipated 
increa e in demand. Government have con-
stituted a High Power Actioo Group' for 
Promotion of Alumioium in Transport 
Sector and have also ,constituted a Deve-
lopment Council for Aluminium. Moreover, 
the licencing policy for aluminium semi-
fabrecatioDs has also been liberalised. 

Building up of Raw Jute Stocks in West 
Bengal by Private Jute Mill 

934. SHRI PRIY A RANJAN DAS 
MUNSI : Will the Minister of TEXTiLES 
b pleased to state: 

(a) whether Gov,ernl11ent have issued 
order making it obligatory for aU private 
jute mills to build up raw jute stocks to 
the prescribed levels withiQ a stipulated 
period; 

(b) if so, the d ail of Governmeot 
orders aod the progr ss of purcha.' es so far 
made by the jute mills in West Bengal ~o 
build up stocks' and 

(C)' the st ' PSt ' if any taken/proposed 
a a in t thos private jute mills who have 
failed to build up stock to achieve the 
pr d inventory Jevel ? 

Sir. 

M1NJSTBR OP TATE OF THE 
RY OF TEX lLES (SHRI 

SHI _ ALAM KJ:lAN): (0) Yes. 

(b) aod (C) . A t tement i given below . 

St t ment 

ector 
mak their 
p)i.Q1) r , 

228 
It , 

, to ensure 'raising of ~b~ir individual inven-
tory of raw jute equivalent to six weeks 
81;ld ten week consumpt,ion requirements by 
30 .. 9·85 31·1085 and respectively; On a review 
of latest situation, time lim it for bu ' l( iog up 
ten weeks' stock level has been extended 
by an Order 31 -10·85 and mills have been . ' 

direct,ed to ensure th'at th ir stocks do not 
go below ten weeks' level upto 30-11 ·85 , 

The p rformaDce of 44 mills based in 
West Bengal, to whom tbe abov order is , 
applicable, is as under :-

Raw Jute Stocks No. of Mills 

(a) Ten weeks above. 30 

(b) Six weeks and above 6 
hut below ten weeks. 

(C) Fiv weeks aod above 
but beJow six . weeks 

(d) Below five weeks. 

3 

5 

Total 44 

As a punitive measure, Jute Cornmiss,ioner 
debarred 15 defaulting miJIs from a. Twill ' 
quota allocati~n for the month of 
November, 1985, With.holding of B. 1'will 
quota allocation bas bad a salutary effect 
and there has recently , been a perceptible 
improvemen t in stock-building efforts by 
defaulting miH . Recently, the staff of Jute 
Commissioner physically verified the tock 

. report of 6 miIJs for checking accuracy 
theroof and in all these ca 'es th' repott 
have been fouod to be in order. The Jute 
Commissioner is keeping a continuQu 
watch over the situation. 

Implementation of O'tectives Regardlni ' 
Recruitment or Minoritie io Natl()oolised . 

Bank 

985. SHRI PRIY A RANJAN DAS 
MUNSI : WilJ the Minister of FINANCE' 
be pi ' ased to ,r f r to the IS-Point directives 
i u d by the former Prime Mini ter Ja,te 
Mr. Jndi, ' Gandhi 00 11 May, ]983 for 
giving p cial con id ration to ~ cruitment 
from minority communities in Jl ' tionalised 
ban nd to stat : 




